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STATEMENT CORRECTING REPLY 
TO STARRED QN. NO. 497

The Minister of Commerce and In* 
iM*Tr (Shri Lai Bahadur Shastri):
In reply to a Supplementary Ques-
tion raised on Starred Question No. 
497 answered in this House on the 
Ird December, 1958, I stated that “we 
are keen that the production of coffee 
should increase and it has increased to 
about double its quantity as compared 
to the last year.” What I had in mind 
was that the production has almost 
‘doubled in quantity during the last few 
yearn. ^Tt*aOsion 'nas in latt nearYy 
doubled if we compare the figures of
1957-58 with those of the year 1954-55.

Shri Tangamani (Madurai): I would 
like to know from the hon Minister 
-what is the actual production for the 
year 1957*58 and what is the esti-
mated production for the current yeai
1958-59.

Tlie Minister of Commerce (Shri 
K u u o{o): That is a specific question. 
It cannot arise out of this statement.

Shri Tangamani: You, Sir, were
pleased to direct that whenever some 
corrections are made and when ad-
vanced copies are distributed to us, 
il question are put by us, you will 
allow them. What I would like to 
know is-----

Mr. Speaker: Whenever a mistake 
•a made in the matter of answering 
•questions and it is* sought to be cor-
rected later, 1 have been allowing 
Supplementary Questions arising out 
■ot  the correction. That is one of the 
rules. I think it is in the Directions.

Shri Lai Bahadur Shastri: I do not 
know that. But I can give the figure 
<tf production. It is about 43,500*

12.** ta*.

POINT OF INFORMATION

gprl Bangs (Tenali): With refer*
enc* to the trade agreements copies 
of vrhich were laid on the Table by 
the hon. Minister a few minutes ago, 
may’ I know why there has been se 
tnugh delay in placing on the Thble 
of the House the copy of the agree-
ment that was reached between our 
Government and these countries?

Tpe Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
Thi agreements were signed not very 

Tft*. 'iates. v a  i w m .. Ttaeg 
were signed during the month of Nov* 
ember—I mean the agreements with 
the USSR, GDR and Poland.

SJiri Ranga: The House met on the 
17tb November.

Shri Satish ChanBra: The agree-
merit with U.S.S.R. was signed on the 
16th November. All these agree-
ments were brought here by the De-
legation. They were circulated to the 
Cabinet The Cabinet considered 
thefn, they were passed on to other 
Ministries and thjn they are being 
placed on the Table of the House.

Shri Ferose Gandhi (Rai Bareli): 
The Cabinet considered the agrerf- 
mefit after it was signed!

Shri Ranga: The Cabinet was not
acting-----

Shri Satish Chandra: The Cabinet 
has to be informed about the new
agreements.

Shri Ranga: Keep it in mind next
yeaf-
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jnfr. Speaker: The House will now 
resume further consideration ot Ihe- 
foliewing motion moved by Shri R. M. 
Haj&mavis on . the 10th December. 
195A namely,
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